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NatiOllllI Fitness Corps Employees 

7882. SHRI SURAJ BRAN: Will 
the Minister of EDUCATION be pleased 
to state: 

(a) the number of employees of the 
National Fitness Corps Organi,sation eligi· 
ble for quasi-permanency on the 1st March, 
1968 ; 

(b) the number of National Fitness 
Corps employees declared quasi-perma-
nent on that date; 

(c) the number of eliaible National Fit. 
ness Corps employees not declared quui-
permanent on that date and the ressona 
therefor; and 

(d) the steps proposed to be taken for 
• accelerating the award of quui-permanency 

to the eligible National Fitness Corps em. 
ployees 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION (SHRI 
BHAGWAT JHA AZAD): (aI6,268. 

(b) 3,155. 
(c) 3,1 \3; out of these 1750 became 

eligible only during 1967. The cases of 
the rest are pending completion 'of their 
documents. 

(d) High priority has been 'liven to 
complete documents and to expedite this 
work. 

National Hip"ays in Madras State 

7883. SHRI KAMALANATHAN 
Will the Minister of TRANSPORT AND 
SHIPPING be pleased to furnish the figures 
of expenditure or aUotment during the lut 
twelve years for the country as a whole 
and for the Madras State in respect of 
the foJlowi[1g schemes; 

(i) for original works on National 
Highways; 

(ii) for works, on Roads o,ther than 
National Highways financed by Government 
of India under' E. & I. sCheme ; al1d ' 

(iii) for )Yorks financed from ,the Cen-
tral Road Fund (Ordinary) Reserve 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TRANSPORT AND SHIP· 
PING (SHRI BHAKT DARSHAN): (i) 

, to (iii). A statement containinl the requir-
ed information is laid on the Table of the 
House. [Placed in Library, See No. LT· 
959/68]. 

BricIpI on NaUonaI Hialhway No, ITt 

7884. SHRI KAMALANATHAN 
Will the Minister of TRANSPORT AND 
SHIPPING be p!,eased to sta.te :. 

(a) whether it is a fact that the old 
arch bridges across CauverY and Bhavani on 
National Highway No. 47 near Kumara· 
palftJam in Madras State have already 
shown SilDS of cracks and some spans have 
sunk; 

(b) whether tho.te is any proposal to 
reconstruct the brid&es ; and 

(e) if so, when, and if not the reasons 
therefor 1 

THE DEPUTY, MINISTER IN THE 
MINISTRY OF TRANSPORT AND SHIP· 




